Annexure-4
Name of the corporate debtor: M/s. Everon Castigs P Ltd (in Liquidation); Date of commencement of liquidation: 21.12.2018; List of stakeholders as on: 05.03.2019
List of operational creditors (Employees)

(Amount in X)

Sl. Name of  |Name of employee Identificati [ Details of claim received Details of claim admitted Amount of [Amount of |[Amount of Amount of [Remarks, if
No. authorised on No. Date of Amount Total amount  [Amount of |Nature of claim|% share in |contingent |any mutual|claim rejected |claim any
representa receipt claimed of claim claim for total claim dues, that under
tive, if any admitted the period amount of may be set verificatio
of twelve claims off n
months admitted
preceding
the
liquidation
commencem
ant dato
1 A.Bharath Kumar 11-01-2019 93,000 93,000 - | Salary,Bonus |5% - - - - |INil
2 P.Kirubadevi 11-01-2019 6,670 6,670 - | Salary,Bonus |0% - - - - |Nil
3 C Viswaprasad 17-01-2019 3,52,250 - - | Bonus, 0% - - 3,52,250 - |Nil
Gratuity
4 M Santhu Mohamed 17-01-2019 62,500 - - | Bonus, 0% - - 62,500 - |Nil
Gratuity
5 K.Magendaran 18-01-2019 1,04,190 1,04,190 17,607 | Salary,Bonus [5% - - - - |Nil
6 K.Harsha Hedge 19-01-2019 1,82,500 82,500 80,500 | Salary,Bonus 4% - - 1,00,000 - |INil
7 Palnikann [Parthiban G, 18-01-2019 19,80,898 14,96,608 | 9,63,146 | Salary,Bonus |77% - - 4,84,290 - |INil
an Ponnusamy C,
Dinesh Kumar,
Palanikannan,
Thilagavathi P,
Velusamy A, Radha
Krishnan R, Kalaiselvi
N, Sridevi N,
Sarathbabu N,
Sivasakthi A,
Chandrakumar M
8 Palnikann |Ponnusamy C, 21-01-2019 1,48,412 1,48,412 - | Gratuity 8% - - - - |Nil
an Velusamy A, Radha
Krishnan R,
Sarathbabu N
8 TOTAL 29,30,420 19,31,380 | 10,61,253 100% - - 9,99,040 -




